WEDNESDAY, JANUARY 14, 2026
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SCHEDULE-I FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION

OF THE CREDITORS OF

DE GRANDE SPORTS PRIVATE LIMITED
RELEVANT PARTICULARS

Name of corporate debtor

DE GRANDE SPORTS PRIVATE LIMITED

Date of incorporation of corporate debtor
'Authority under which corporate debtor is
incorporated / registered

'Corporate Identity No./Limited Liability
Identification No. of corporate debtor

08/08/2018
ROC Mumbai

U92100MH2018PTC312609

Address of the registered office and prin-
cipal office (if any) of corporate debtor

Registered Office: 4th Floor, HDIL Towers, Anant
Kanekar Marg, Bandra (East), Mumbai City,
MUMBAI, Maharashtra, India, 400051

Principal Office: Plot No.152, 1st Floor Upper
Ground Level, Prashasan Nagar, Jubilee Hills,
Hyderabad, Rangareddy, Telangana, 500033

Insolvency commencement date in re-
spect of corporate debtor

12.01.2026

Estimated date of closure of insolvency
resolution process

11.07.2026

9

Name and registration number of the in-
solvency professional acting as interim
resolution professional

SABBANI MARUTHI
IBBI/IPA-001/IP-P-02752/2022-2023/14202

'Address and e-mail of the interim resolu-
tion professional, as registered with the

Address: New Mhada Ews Towers, Block 3C Flat
no 303 ,Bangurnagar, Goregaon(W), Mumbai

Board Suburban, Maharashtra ,400104
Email: Maruthi.Sabbani18@Gmail.Com
Email: IP@DEGRANDECIRP.COM

Address: New Mhada Ews Towers, Block 3C Flat
no 303, Bangurnagar Goregaon(W), Mumbai
Suburban, Maharashtra, 400104

26.01.2026
NA

'Address and e-mail to be used for corre-
spondence with the interim resolution
professional

Last date for submission of claims

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, as-
certained by the interim resolution profes-
sional

Names of Insolvency Professionals iden-
tified to act as Authorised Representative
of creditors in a class (Three names for
each class)

'(a) Relevant Forms and

(b) Details of authorized representatives
are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the DE GRANDE SPORTS PRIVATE LIMITED
on 12.01.2026.
The creditors of DE GRANDE SPORTS PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 26.01.2026 to the interim resolution professional at the ad-
dress mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

NA

Web link: https://ibbi.gov.in/en/home/downloads
Physical Address: NA

Sd/-
SABBANI MARUTHI
IBBI/IPA-001/IP-P-02752/2022-2023/14202

Date:14.01.2026
Place: MUMBAI
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Maruthi Sabbani
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